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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 332 OF 2024

IN THE MATTER OF:

ATS ONE HAMLET APARTMENTS OWNERS ASSOCIATION
...APPLICANT
VERSUS

STATE OF U.P. AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF DIVISIONAL FOREST

OFFICER, GAUTAM BUDDH NAGAR IN COMPLIANCE OF THE

ORDER DT. 10.04.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL, NEW DELHI

1, Rajanikant Mittal, aged about 42 years s/o Shri Ramesh Chand Gupta prescntly

posted as Divisional Forest Officer, Gautam Buddh Nagar, do hereby solemnly

affirm and state on oath as under:

1. That I, the deponent in official capacity mentioned above, am acquainted
with the facts and circumstances of the case and as such 1 am competent

and authorized to swear this affidavit. -
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2. That I state that the contents of the affidavit have been draﬂed'byvmy
counsel on my instructions and the contents of the same are true ‘to, my

knowledge and nothing material has been concealed therefrom.

3. That the above-captioned matter was last listed for hearing on 10.04.2026,
wherein the Hon’ble Tribunal directed as under:
“2. Learned Counsel appearing for the State has referred to the affidavit
of DFO, Gautam Budh Nagar dated 04.02.2026 and has submitted that
since no trace of the felled trees was found, therefore, DFO, Gautam Budh
Nagar will supply the necessary information on the basis of the method
which has been disclosed in the affidavit dated 07.04.2025 as follows:-
Method of Assessment Sampling was conducted on the adjacent 3 plots
through random plotting methodology. Specifically, squares measuring 16
meters by 16 meters were marked on each of the three plots, and a detailed
enumeration of standing trees within each square was carried out. This
method ensured a fair approximation of the trees felled as the remaining

stumps of the felled trees were removed from the site. Copies of the

photographs of sampling has been annexed herewith as ANNEXURE A-

5.(Colly)
3. He submits that above informgti r7\:.(11l%supplied to the UPPCB within
, "‘\8 lr‘ N\fy.f..

one week."” DN Ny \
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4. That in compliance of the aforesaid order, a dctail;:d réport was providcd _
by the Range Forest Officer, Dadri, vide letter dated 27.04.2026 regardin‘g.
the number of cut trees, Cost Factor, Trunk area of tree, Species Factor,
Condition Factor, Location Factor, and Royalty Value. Based on this
report, the letter no. 5525/35-1 dated 30.04.2026 was sent from office of
divisional forest officer, Gautam Buddh Nagar to officc of Regional
officer, Pollution control Board, Noida. The Copy of the letter dt.

30.04.2026 has been annexed herewith as ANNEXURE R-1.

5. That the Deponent again followed up with the UPPCB vide letter no. 319
dt. 17.07.2026 and requested to take necessary action.

Copy of the letter dt. 17.07.2026 has been annexed herewith as

ANNEXURE R-2.

6. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

ol
DEPONENT
VERIFICATION
Verified at NOIDA on this 25thday of July, 2026, that the

contents of the above affidavit from paragraphs 1 to 6 are believed to be
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wue and comect to the best of my knowledge and belief. No part of it i

a~

talse and nothing material has been concealed therefrom.

ol
DEPONENT
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- 469 ANNEXURE R-1
\ oK 39 /g Ty
\ Wﬁw TN SR, TNawgETR o T, -1, Qo—1, AT
@ 5525 /351, ThggTR, Rt 95- s, 2008

dar A
SRIMRIR LA
3050 YRNYT RV 4,
e |

fye— o g aRa aifdevo, 72 Reeh o @ifvr a1€ aNlogo F0-332 /2024, ATS One Hamlet
Apartment Owner Association Vs. Government of Uttar Pradesh & ors. # TIRE 3y
fe11® 10.04.2026 & SruIeT & W |
g<- 1~ AP ST B YFP—1638 /L-192 /25, [GHIF 24.01.2026 |
2- 39 PRl @ UAd—-3011/3—1, fe+id 08.12.2025 |
3- IS FRTHY BT THP—1536 / L-1925 /25, feih 14.01.2026 |
4— g9 DY BT GAH—3935 / 35—1, fGId 27.01.2026 |
TEIRY,
70 WIS R A, 73 feeh § Ao arg afloto 0-332 /2024, ATS One Hamlet
Apartment Owner Association Vs. Government of Uttar Pradesh & ors. # Mo QT'TOG?IOfTO AR
i 10.04.2026 e IR febar T B, forerey ot iy e &

“....1. Learned Counsel appearing for the Uttar Pradesh Pollution Control Board (UPPCB)
has referred to the communication dated 24.01.2026 sent by Regional Officer, UPPCB, NOIDA to
the DFO, Gautam Budh Nagar, Forest Division, requesting him to disclose the number of trees
which have been cut, cost factor, trunk area of trees, species factor, condition factor, location

factor, royalty value etc; for calculating the environmental compensation.
2. Learned Counsel appearing for the State has referred to the affidavit of DFO, Gautam

Budh Nagar dated 04.02.2026 and has submitted that since no trace of the felled trees was found,
therefore, DFO, Gautam Budh Nagar will supply the necessary information on the basis of the
method which has been disclosed in the affidavit dated 07.04.2025 as follows: -

¢ O ¢ S xxx iii. Method of Assessment
Sampling was conducted on the adjacent 3 plots through random plotting methodology.
Specifically, squares measuring 16 meters by 16 meters were marked on each of the three plots,
and a detailed enumeration of standing trees within each square was carried out. This method
ensured a fair approximation of the trees felled as the remaining stumps of the felled trees were
removed from the site. Copies of the photographs of sampling has been annexed herewith as
ANNEXURE A-5.(Colly)

3. He submits that above information will be supplied to the UPPCB within one week.

4. The UPPCB may consider this information and do the needful and submit the report
before the next date of hearing.

3. Liston 27.07,2026...”

0 TR B UAB-3935/35-1, it 27.01.2026 GRT S qEA oMu@ @@ H A
9 @ o gl 8|

1 ST are 7 Ho osodlo grRr aRe w RAIF 10.042026 BT aparer ¥ ¥y
favrma yawor § e W q_lﬂ’f @ WA, Cost Factor, Trunk area of tree, Species Factor,
Condition Factor, Location Factor, Royality Value W) LCR &N T IRFHR, Th B
TAB—1874 /351, TaAIT 27.04.2026 GRI S et Y Rrar o Wer v aq@ AR g
(e d—1) |
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a;mfavi GEIRECE e ST - NS, §-1, Yo—1, roey (MomggTR)

REIEIET Y - o
aar 3 T4 /35 1, Tﬁﬁ'ﬂ'ﬁ@?ﬂﬂ' ﬁ:ﬂﬁ? lﬁ'alﬁa, 2026

wRft amTird,
NATGETR 9 Yo,
MAPETR |

v - mo w eRa afew 75 Roeh ¥ 2R arg aflovo 0-332/2024, ATS One

Hamlet /\parlmcpt Owner Association Vs. Government of Uttar Pradesh & ors.

3 R ety ﬁ?ﬂ?ﬁ 10.04.2026 & T |
Wl 50 Frafera &1 TRid-5305 /351, R 18.04.2026 |

Iy,

SRIA Vs U4 a=ffa = & aued § Ao sy &R aftiew, 7 Reh d
UIST a1g 3foto o332 /2024 ¥ Wi ameer femid 10042026  wiewiRea favgall W s
A TV PRI B TAiH—1386 /351, Al 24.01.2026 R SG B T ot S v PrAfed B
UAH—3935 / 36~1, TqIe 27.01.2026 gTRT &Ry e, oo weor A &S, AigeT &t A
@ T AR | G S TR U @ aue § iR fivga e fe geR 8-

1. RO ¥ BIC T qEl B e B wE A R 05.07.2024 BT SURKIT T AW, FQEOT O,
Aver miyewe @ sl @ e dge wia @ T o (gd o R o) (Sera—1),
S Wel W TR el B e 9w AR ¥ e WA W@ g @S gal § W wie
(16X6M?) ETTY FaT AT | o SMeeT B STRAR FBRYT § Hioiaiwd Feedl & Gl 20 el
&1 3T U STebtord fbaT I | SR Feidt a7 e ARt

HOHO gt yonfa &1 M T
1 BlG| 16
2 3 1
3 3T : 2
4 e 1
T 20

mﬁamﬁa@%waﬁaﬁ%wnuﬂmaﬁmmmﬂﬁﬁxaﬁoqo
H0-147 /2024, TR T T AW T AMAT 9 &Y W0 YHoGHOC0 g1 WG ey i

04122024 & Uy H0—29 @& A1 | aftfa 8 & “If the GBH of the tree is not reported, then the
average GBI of a mature tree of the respective species shall be taken in to consideration for
caleulation of Trunk Area of the tree. In case the GBH/diameter is not available then the average
GBH/diameter of the respective species shall be taken in to account.™

dp W UG W@ T TR, IV T Gl AT, SoN0, e @ AW
Wo-92/12-3(V) , feAl# 22.00.2020 W & SoWo H & ITHAAICY Ho—24 / 81—5—2020—07—93,
feAi 07.01.2020 % TNl H e ST @ WEleY @RI (Exploitable diameter) @ TR
§ forfa o T € oo o1 YT SR @ STANT R S e ¥ g wH ¥ Yo
T T iR, AV Ul Bl AIGHT, SOW0, NS @Y YR Weld ¥ S UF § YRR
uferefee wenforal 1 T ar e aftfy 8-

B
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dovo | WOIR | W T o e, AT Od a1 A, 3090, TS 3 )

] - B i 22002020 F AR WA &w (&0*fo)
S L 50 B
BN 0 N
3 am 60 ]
R - 120 T
= —

2. Species Factor, Condition Factor, Location Factor @ R H A ﬁﬁlqﬂ B
a) Species Factor: = T - 3 :
(@) Species Factor: - There arc no data available for species factor with regard to sepcies. RO

PCB can calculate this as the deem suitable.

(b) Condition Factor - 3030147 /2024 & AR fiep 04.12.2024 @ UR1 Ho—B.2 # Condition

Factor 3@ ﬁ‘q—dﬁ ﬂﬁﬁ forar %:—

I

Class i
E\'ceﬁ;m o bl T Iree Health Characteristics Score
) ' ate is undisturbed, trunk i i i
- with well formed canory s sound and solid. Excellent vigour 1.0
00 | :

Jo0t Iltgo_de.rate damage and defects in root plate, trunk and canopy 0.75
\ ajor (moye than 50%) damage and defects in root plate, trunk and 0.5
canopy which would be very difficult to restore

Note: - If i i
mndli;;tfelt dtrlec‘a is not fOLll'ld at site, then the condition, factor shall he taken as Good. If tree
and it is deult to find the condition, the decision will he taken based on surrounding

habitat and the time series of satellite image like google images etc.

Since the felled tree was not found on site so as per order date 04.12.2024 in OA No-147/2024

the condition factor can be taken as good.

(c) Location Factor - 3100147 /2024 & SIG¥ f&+1i% 04122024 & 4% ¥0-B.3 # Lacation

Factor %g ﬁ"zﬁﬁ affa 28—
Site location e
Tree located in wild life sanctuaries, national Parks, Conservation Reserve, RF/PF, | 1.0
Eco sensitive Zone, Van Panchayat
Tree located in Nagar Nigam Area 0.85
Tree located in Nagar palika Area 0.75
Tree Located in Nagar Panchayat Arca 0.65
Location in rural Jandscapes. Higher score to be given to trees 0.50 based on their proximity
to commercial areas

It is informed that the tree is not located in Wildli
RF/PF, Eco Sensitive Zone & Van Panch

fe Sanctuaries, National Parks, Conservation
ayat. The tree felling location falls in notified

Reserve,
area as Noida authorities. Hence RO, PCB can pick the score accordingly from the table.
3. cOstFamor$Wﬂﬁmaﬂm%ﬁﬁﬁﬁqﬁﬁ%wa}wﬁﬁmwaﬁuﬁ
e & (W—z)lwwuﬁrwrﬁﬁaﬁdﬁwwwwﬁmq -
P00 et ol Al e fhd R
1 | @ qdfg o -
(&) | ol ] B - 7.00
I i 1500
2 | @ 1
@) | & - 900
(@ | e - 23.00
3 | SR G (feTIER, SIdRYS), JERT, RreeaT®, TeeTheH, anraierdr i) 2300
s W (e, dvee, il e, e ) 46.00
13/
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4. Royality Value & W% 0 3@7d a0 & 6 srfay a7 Wes /8 s, amfoe
Al W g, IS B UAH-1508 /221, A 02.11.2020 gw1 fofer Y </t @Y wfr
Heri i | (HerTe-3) &y fiER), F0%0 HguUT P 4R TEMEIR Royalty Value @Y 0T
& Uad |
gia: Raé erea @ W A wew gere 1@ v Rl g aRd @1
WA JRIFAAR |
Qg

E—

&g 3 e,
T ¥, TagET |



s xiged Gt Rdrc

o U R a9 Red) AR sllovo IR@AT 3522024 AT

& oy,

Cine Hamlet Apartment Owner Association Vs. Government of Uttar Pradesh
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7307 /351 [T 20—06—-2024 @ IUTE 1 Drﬁnﬂ el anfr amerr gxe, wuld
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qst w1 fa SETHY aTa e T, et amepe wa 9 W we v uF 7w v
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9 AL TP A9, Qv o el wenfy 9 T e wae g el
arl ansm gRe, AR TR @ Fiol s w Reg o
e [T TRIATE! B §Y O SR WRAT 08 /202425 SO @R geT T
SR 1976 @ URT 4 /10 B a=nla e AR TR TRree w0 2.00,060.00 T
"z a1 U Iod0 IFNAEH FReael 1978 B URT 3 /28 W ARG mfgE & oo
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